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Sir,

Memo No. c.vIr- 1120(J8l g,tl -9053 tt. dated ,71-oz-24

1. Shri Gote Mcga, District & Sessions )udge, Zto, Arunachal pradesh

!,y'the Rro;ect I\4anager, Gauhati High Court.

JT. REGI STRARruIGILAN

with reference to the above, I am directed to inform you that Shri Gote Mega, District &
!9ss19ns )udge, ziro, Arunachar. pradesh has been granted 1 (one) ary .".uii't.aru on23'08'2024, along with station reave permissi6n, from 23.0g.2o24 to 2s.og.2o24.The next senior most ludicial officer available at the stalion shall remain in-charge or-nii corrtand Offlce in his absence.

Yours faithfully,

THE GAUHATI HI H COURTAT GUWAHATI
(HIGH COURT OF ASSA[4, NAGALAND, I4IZORAM AND ARUNACHAL PRADESH)

No.Hc.vu-2U2oo&t g q 5l I A
Smtl Jayashree Bora,
Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

The loint Registrar,

Gauhati High Court,
Itanagar Permanent Bench,
Arunachal Pradesh. il

Dated Guwahati, Z7 August, 2024

Casual leave.

No. HC(I B)-Vrc/0 u 2024 I 482_8s Dared 2 1.08. 2024
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